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3. Hyderabad-Yadgiri 202 3565 (5% Bids to be received
by 17.08.2009
4. Nellore-Chilkaluripet 5] 184 1465 RFQtobe invited
(Six laning) by 28.07.2009
5. Mijayawada-Elluru- 5 128 1663 RFQ to be invited
Rajahmundry (Six laning) by Dec-2009,
4. Visakhapatnam-Rajghmundry L5} 201 681 RFQto be invited
(Six laning} by Dec-2009.
7. lchapuram-Srikakulam 5 140 * Feasibility study to
(Six laning) be completed
by ALg-2009,
8. Srikakulam-Visakhapatnam 5 95 - Feasibility study to
(Six laning) be completed by
ALg- 2009
Q. Tada Nellore bypass 5 130 - Feasibility study to
(Six laning) be completed by
Dec-2009

RFQ - Reguest for Qualification
Request to CMs to facilitate land acquisition

2093.8HRIMATI T. BATNA BAI: WIll the Minister of ROAD TOANSPORT AND HIGHWAYS be

pleased o state:

(a) whether Government has written to each Chief Minister to extend cooperation especially for

land acquisition, because it is the biggest challenge;
(b) if =0, the details thereof, State-wize; and

(o) the respanse of each Chief Minister especially from Andhra Pradesh and the action taken

sofar?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
R.P.N. SINGH): (&) to (&) No such letter exclusively concerning Land acquisition has been issued.
However the Hon'ble Minister (Road Traneport & Highways) has recently issued letter to the Chief
Ministers =eeking States concurrence for State Support Agreement which covers various igsues
critical to faster implemtation of MNational Highway Development Projects. The igsuss concerming
Land Acquisition hes been discussed by Minister (Road Transport & Highways) with the Chief
Ministers of various States including the Chief Minigters of Assam, Andhra Pradesh, Madhya
Pradesh, Jammu & Kashmir, Sikkim, Manipur, Mizoram, Arunachal Pradesh, Delhi and Haryana,

and the Chief Ministers have agsured their cocperation in the matter.
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